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NATIONAL COMPANY LAW TRIBUNAI,
MUMBAI BENCH. MUMBAI

C.P No. '137'21(MAHI /20 17
CA No.

C Prcsent SHRI B S,V. PRAKASH KUMAR
MF]MBER (J}

S]II'I V. NALI,ASF]NAPATHY
MEMBER (T}

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OIT MUMAAI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 29.09,20 I7

NAME OFTHE PARTIES: DBS Bank Limircd

Ruchi Sova Industries l-imired

SECTION OF THE COMPANIES ACT: I & Bp Code 20 t6.

S. No. NAME DES IGNATIO N SI(I NATURE
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CP No.137Z I&BP/NCLI/MB/MAH/2017

I

f the Petitioner Counsel, list this matter on 3.10.2017:--f-r!'"'
td/-

V. NALLASENAPATHY
Member (Technical)

sd/-
ra(AxA:tlt l(LB.S.\'

Member (Judicial)
AR

ORDER
CP No.1372l l&BP/NCLTi M B/MAlU20l7


